
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 24.01.2023 (TUESDAY) 

CHENNAI BENCH (VIRTUAL MODE) 

10.30AM 
In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Ms. Shreesha Merla, 

Member (Technical) 

 

For Admission (Fresh Cases)  

S.No. Case No. Name of the Parties Counsel for  

Appellants 

Counsel for 

Respondents 

1 Comp App (AT) 

(CH) (Ins) No. 

17/2023 

For Stay 

IA No.  56/2023 

Mr. Dinesh Kothari 

Vs 

Mrs. Rajalakshmi 

Varadarajan & Anr 

Mr. AS Sathish 

Kumar, CS 

Mr. B Dhanraj 

For Caveator 

 

For Hearing (Part Heard) 

S.No. Case No. Name of the Parties Counsel for  

Appellants 

Counsel for 

Respondents 

2 Comp App (AT) 

(CH) (Ins) 

No.158/2022 & IA 

No. 367, 368, 369, 

545 & 808/2022 

Suspended Management of 

Apex Meadows Pvt. Ltd  

Vs. 

Baisetty Ajay Kumar & 

Anr.  

WITH 

Mr. K. Gowtham 

Kumar 

Mr. Anant Merathia 

R1  

Mr. Nithin Chowdary 

Pavuluri-R2 

3 Comp App (AT) 

(CH) (Ins) 

No.170/2022 & IA 

No. 391, 392, 546 & 

809/2022 

Suspended Management of 

Apex Meadows Pvt. Ltd 

Vs. 

Baisetty Ajay Kumar & 

Anr 

Mr. K. Gowtham 

Kumar 

Mr. Anant Merathia 

R1 

Mr. Nithin Chowdary 

Pavuluri- R2 

 

For Hearing 

S.No. Case No. Name of the Parties Counsel for  

Appellants 

Counsel for 

Respondents 

4 TA (AT) No.18/2021 

(Comp App (AT) 

No.325/2019 & IA 

No. 580/2021 & 

191/2022) 

Shankar Sundaram  

Vs. 

Amalgamations Pvt. Ltd. & 

25 Ors  

WITH 

Mr. R. Murugan Mr. Krishna 

Srinivasan- R1, R10, 

R11 

Mr. Thriyambak 

Kannan- R24-R26 

5 TA (AT) 

No.114/2021 (Comp 

App (AT) 

No.328/2019) 

Shankar Sundaram  

Vs.  

Amalgamations Pvt. Ltd. & 

47 Ors 

Mr. R. Murugan Mr. Thriyambak 

Kannan- R1, R3, R4, 

R6-R11, R13, R16 

 

 

 



For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for  

Appellants 

Counsel for 

Respondents 

6 Comp App (AT) 

(CH) (Ins) No 

310/2022 & IA No 

650/2022 

Maharashtra Seamless Ltd 

Vs 

V. Venkatachalam & 8 Ors 

Mr. Thriyambak J 

Kannan 

M/s J Sagar 

Associates- R3 

7 Comp App (AT) 

(CH) (Ins) 

No.333/2022 

J. Mohan Babu  

Vs 

Ramya Outsourcing 

Solutions Private Limited 

 

Mr. Rohan 

Rajasekaran 

 

8 Comp App (AT) 

(CH) 111/2022 & IA 

No. 999 & 

1000/2022  

Sarah Qureshi 

Vs 

GB Bakers Industries Pvt. 

Ltd. & 7 Ors 

Mr. TK Bhaskar M/s. Hirendernath & 

Prakruti Golechha- R2, 

R3, R5  

Mr. Nomula Srinivas- 

R4 

M/s Munuga Sateesh-

R6  

M/s Vrinda & Komal 

Agarwal- R8 

9 Comp App (AT) 

(CH) (Ins) 

No.270/2022 & IA 

No. 579,580, 835 & 

879/2022 

Kunaparaju Sudharshan 

Varma 

Vs 

 Rangrao Baburao Gaikwad 

& 2 Ors 

 

Mr. DVAS Ravi 

Prasad 

Mr. Prakash Nath 

Mishra, RP 

Ms. CS Shikha Rai 

 

10 Comp App (AT) 

(CH) (Ins) 

No.307/2022 & IA 

No. 643 644, 645 & 

646/2022  

Kunaparaju Sudharshan 

Varma 

Vs.  

Rangarao Baburao 

Gaikwad & 2 Ors 

 

Mr. DVAS Ravi 

Prasad 

Ms. CS Shikha Rai 

M/s Dikshit 

Bhattacharjee 

11 Comp App (AT) 

(CH) No.24/2022 & 

IA No. 242/2022 

Vishnukant Gupta  

Vs 

RBG Financial Services 

Pvt Ltd & 6 Ors 

Mr. Arun C Mohan Mr. Sukumar Nainan 

Oommen R1, R4, R5 

R6  

Mr. Sherry Samuel 

Oommen R2 & R7 

 

For Hearing 

S.No. Case No. Name of the Parties Counsel for  

Appellants 

Counsel for 

Respondents 

12 TA (AT) No.44/2021 

(Comp App (AT) 

(INS) No. 328 of 2020 

& IA No. 8/2022 & 

27/2023 

Vinod Kothari 

Vs 

Prudent ARC Ltd & Anr. 

Mr. Kartik Malhotra  R & A Legal 

Mr. Vatsala Kak- R1, 

Ms. Lily Francis- R2 

13 Comp App (AT) 

(CH) (Ins) No. 

155/2021& IA No. 

Agarwal Structure Mills  

Vs 

Rajesh Chillale 

 

Mr. Gaurav Gupta Mr. VVSN Raju 



312,313,314 & 

358/2021 

 

14 Comp App (AT) 

(CH) (Ins) No. 

268/2021 & IA No. 

583, 584 & 585/2021  

Central Board of Trustees 

Represented by Assistant 

Provident Fund 

Commissioner 

Vs 

Shri Kumar Rajan 

Mr. K Ramu &  

 R. Vishnu 

Mr. Vinod P V 

15 Comp App (AT) 

(CH) (Ins) 

No.200/2021 

Ravindra Beleyur 

Vs 

Merchem Ltd & 3 Ors 

Mr. T. Ravichandran 

Ms. D. Elavarasi 

Mr. Ravi Rajagopalan- 

R1 

Mr. Chirag Gupta-  

R2-R4 

 

16 Comp App (AT) 

(CH) (Ins) No.  

195/2021 & IA No. 

394/2021 

Upender Kumar Agarwal  

Vs. 

 State Bank of India & Anr. 

Mr. S. Rajagopalan Mr. Vipin Warrier – 

R1 

Mr. Amir Bavanai- R2 

 
Copy to: 

By the order of Hon’ble Member (J)  

                                                                                                                                      (Chennai Bench) 

1. Notice Board 

2. Website: www.nclat.nic.in 

        For Assistance, 

1. For VC Link- vcnclatchennai5@gmail.com 

                         Ph-044-28880500 

 

 

http://www.nclat.nic.in/

